INCOME TAX APPELLATE TRIBUNAL: DEHRADUN CIRCUIT BENCH

Dated: 02.03.2026
NOTICE

It is notified for information of all concerned that the constitution of Dehradun Circuit
Bench for the period from 09.03.2026 to 13.03.2026 (Cause list attached) scheduled at 10:30
AM through Hybrid Mode at Court No. 01 at ITAT, Dehradun Circuit Bench, Dehradun, shall

be as under:-
Bench Court Period Time Vice-President/Members
No.
09.03.2026 | 10:30 AM | Shri Mahavir Singh, Hon’ble
to Vice-President (DZ) & Shri
Manish  Agarwal, Hon’ble
Dehradun 1 10.03.2026 Accountant Member.
Circuit
Bench
(DB+SMC) 11.03.2026 | 10:30 AM Shri Yogesh Kumar U.S.,
1 to Hon’ble Judicial Member &
Shri Manish Agarwal, Hon’ble
13.03.2026 Accountant Member.

2. Link of the Court Room of ITAT, Dehradun Circuit Bench for Joining through Video
Conferencing;:-

| Court Room 1 | https:/itatdelhizone.webex.com/meet/itat.delhi | 2513 928 1105 |

This is issued with the approval of the Hon’ble Vice President (DZ)
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é/ssnstant Registrar ,



https://itatdelhizone.webex.com/meet/itat.delhi

INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF DB BENCH FOR 09-MARCH-2026 (MONDAY)

BEFORE HON'BLE MAHAVIR SINGH, VICE PRESIDENT
AND HON'BLE MANISH AGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

srl Appeal Number Assmt. Year Assessece Name Remarks
1 ITA 1196/DEL/2018 2014-15 [A] SIME DARBY ENGINEERING SDN BHD

2 ITA 1848/DEL/2018 2011-12 [D] GRAPHIC ERA EDUCATIONAL SOCIETY

3 IT(IT)A 1/DDN/2026 2009-10 [A] SAMSUNG HEAVY INDUSTRIES CO LIMITED
4 ITA 114/DDN/2025 2014-15 [A] SBL PVT. LTD.

5 ITA 233/DDN/2025 2014-15 J?;ASRTEE;SSRS%TRUCT URE AND INDUSTRIAL DEVELOPMENT CORPORATION OF
6 ITA 236/DDN/2025 2017-18 [A] BHOPAL SINGH CHAUDHARY

7 ITA 5/DDN/2026 2017-18 [A] BHOPAL SINGH CHAUDHARY

8 ITA 267/DDN/2025 2017-18 [A] MOHAMAD SALIM KHAN

9 ITA 271/DDN/2025 2018-19 [D] SANJAY KUMAR JUYAL

10 ITA 1/DDN/2026 2016-17 [D] RAJESH JAIN

11 ITA 3/DDN/2026 2017-18 [A] SANTRAM

12 ITA 6/DDN/2026 2022-23 [A] MAYA AND CO

13 ITA 7/DDN/2026 2015-16 [A] CHANDRA MOHAN

14 ITA 8/DDN/2026 2017-18 [A] CHANDRA MOHAN

15 ITA 9/DDN/2026 2020-21 [A] CHANDRA MOHAN

16 ITA 10/DDN/2026 2018-19 [A] CHANDRA MOHAN

17 ITA 11/DDN/2026 2014-15 [A] CHANDRA MOHAN

18 ITA 12/DDN/2026 2021-22 [A] CHANDRA MOHAN

19 ITA 13/DDN/2026 2016-17 [A] CHANDRA MOHAN

20 ITA 14/DDN/2026 2019-20 [A] CHANDRA MOHAN
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF DB BENCH FOR 10-MARCH-2026 (TUESDAY)

BEFORE HON'BLE MAHAVIR SINGH, VICE PRESIDENT
AND HON'BLE MANISH AGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 151/DDN/2025 2020-21 [A] TRANSLUMINA THERAPEUTICS PRIVATE LIMITED
2 ITA 223/DDN/2025 2017-18 [A] PRADEEP SHARDA

3 ITA 225/DDN/2025 2021-22 [D] BAKER HUGHES SINGAPORE PTE

4 ITA 226/DDN/2025 2020-21 [D] BAKER HUGHES SINGAPORE PTE

5 ITA 148/DDN/2025 2018-19 [A] BAKER HUGHES SINGAPORE PTE LTD.

6 ITA 169/DDN/2025 2018-19 [D] BAKER HUGHES SINGAPORE PTE

7 ITA 229/DDN/2025 2018-19 [A] GRAND LEGACY

8 ITA 240/DDN/2025 2022-23 [A] RAJKAMAL AGNIHOTRI

9 ITA 243/DDN/2025 2018-19 [A] PREET PAL SINGH

10 ITA 244/DDN/2025 2018-19 [A] SHAILENDRA YADAV

11 ITA 17/DDN/2026 2019-20 [A] DAVINDER KUMAR MAGO

12 ITA 18/DDN/2026 2025-26 [A] HOPE FOR ANIMALS

13 ITA 19/DDN/2026 2018-2019 | [A] VIVEK AGARWAL

14 ITA 20/DDN/2026 2019-2020 | [A] VIVEK AGARWAL

15 ITA 23/DDN/2026 2020-21 [A] ASHWANI KHURANA

16 ITA 25/DDN/2026 2018-19 [A] VAISHNAVI MAA TRADERS

17 ITA 28/DDN/2026 2017-18 [A] B R MORDEN SCHOOL

18 ITA 3023/DEL/2018 2013-14 {D] UTTRAKHAND POORV SAINIK KALYAN NIGAM LTD.
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF DB BENCH FOR 11-MARCH-2026 (WEDNESDAY)
BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE MANISH AGARWAL, ACCOUNTANT MEMBER
IN COURT ROOM 1

Sri Appeal Number Assmt, Year Assessee Name Remarks

1 ITA 83/DDN/2024 2013-14 [A] MOHAN PAL

2 ITA 84/DDN/2024 2014-15 [A] MOHAN PAL

3 I’TA 85/DDN/2024 2015-16 [A] MOHAN PAL

4 ITA 105/DDN/2025 2014-2015 | [A] PAL MINERAL INDUSTRIES (P) LIMITED

5 ITA 106/DDN/2025 2013-2014 | [A] PAL MINERAL INDUSTRIES (P) LIMITED

6 ITA 251/DDN/2G25 2017-18 [A] DEHRADUN CLUB LIMITED

7 ITA 253/DDN/2025 2014-15 [A] MOHAMAD SALIM KHAN

8 ITA 260/DDN/2025 2023-2024 | [A] SANJAY NAITHANI

9 ITA 262/DDN/2025 2014-15 [A] PAWAN SINGH ADVOCATE

10 ITA 272/DDN/2025 2017-18 [A] RAMA YADAV

11 ITA 30/DDN/2026 2015-2016 | [A] ANISH

12 [TA 33/DDN/2026 2017-18 [A] SUMIT KAUR

13 ITA 34/DDN/2026 2019-20 [A] HORRAWALA KISHAN SEWA SAHKARI SAMITI LAMITED HORRAWALA

14 ITA 35/DDN/2026 2015-16 [A] PRASHANT MALIK

15 ITA 36/DDN/2026 2020-21 [D] ASHWANI KHURANA

16 ITA 37/DDN/2026 2022-23 [D] M B EXIM PRIVATE LIMITED

17 ITA 38/DDN/2026 2022-23 [A] JAI KISSAN FOODS

18 ITA 40/DDN/2026 2020-21 [A] KUNWAR PRANAV SINGH CHAMPION

19 ITA 41/DDN/2026 2020-21 [A] KUNWAR PRANAV SINGH CHAMPION

20 ITA 42/DDN/2026 2014-15 [A] CH DARYA SING

D oA
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INCOME P TE TRIB L, DEHRADUN

CAUSE LIST OF DB BENCH FOR 12-MARCH-2026 (THURSDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE MANISH AGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1
Srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 1750/DEL/2012 2007-08 [A] M/S, NAND NAGAR INDUSTRIAL ESTATE
2 ITA 1751/DEL/2012 2008-08 [A] M/S. NAND NAGAR INDUSTRIAL ESTATE
3 ITA 6122/DEL/2012 2005-10 [A] M/S. NANDA NAGAR INDUSTRIAL ESTATE
4 ITA 3211/DEL/2018 2011-12 [A] NANDNAGAR INDUSTRIAL ESTATE
5 ITA 230/DDN/2025 2016-17 [A] ANITA RANI
6 ITA 45/DDN/2026 2013-14 [A] ABHISHEK BANTA
7 ITA 48/DDN/2026 2016-17 [A] RAGHAV RAI FOODS PRIVATE LIMITED
8 ITA 49/DDN/2026 2012-13 [A] RAGHAV RAI FOODS PRIVATE LIMITED
9 ITA 50/DDN/2026 2014-15 [A] RAGHAV RAI FOODS PRIVATE LIMITED
10 ITA 51/DDN/2026 2016-17 [A] RAGHAV RAI FOODS PRIVATE LIMITED
11 ITA 52/DDN/2026 2015-2016 | [A] ANISH
12 ITA 53/DDN/2026 2012-13 [A] B.A. INTERNATIONAL
13 ITA 55/DDN/2026 2018-19 [A] APPLIED COMMUNICATION AND CONTROL
14 ITA 56/DDN/2026 2016-17 [A] NITIN AGARWAL
15 CO 1/DDN/2026 2020-21 [A] SANDEEP SANGHAL
16 CO 2/DDN/2026 2020-21 [A] KOMA SINGHAL
17 CO 3/DDN/2026 2020-21 [A] SANDEEP SANGHAL
18 ITA 5543/DEL/2018 2013-14 [D] DELTA POWER SOLUTION INDIA PVT. LTD,
19 ITA 195/DDN/2024 2016-17 [A] SH. ANIL SINGH
20 ITA 196/DDN/2024 Sh.Anil Singh | [A] SH.ANIL SINGH
21 ITA 139/DDN/2025 2020-21 [A] HALLIBURTON OFFSHORE SERVICES INC
22 ITA 173/DDN/2025 2021-22 [D] SURESH
23 ITA 174/DDN/2025 2020-21 [D] HALLIBURTON OFFSHORE SERVICES
24 ITA 254/DDN/2025 2019-20 [D] $CHLUMBERGER ASIA SERVICE LIMITED
25 ITA 255/DDN/2025 2020-21 [D] SCHLUMBERGER ASIA SERVICE LIMITED
26 ITA 256/DDN/2025 2021-22 [D] SCHLUMBERGER ASIA SERVICE LIMITED
27 ITA 257/DDN/2025 2022-23 [D] SCHLUMBERGER ASIA SERVICE LIMITED
28 ITA 264/DDN/2025 2017-18 [A] KEDAR NATH CHHABRA
29 ITA 277/DDN/2025 2020-21 [D] SANDEEP SANGHAL
30 ITA 278/DDN/2025 2020-21 [D] KOMA SINGHAL
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF DB BENCH FOR 13-MARCH-2026 (FRIDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE MANISH AGARWAL, ACCOUNTANT MEMBER

IN COURTROOM 1

sr Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 246/DDN/2025 2017-18 [A] GEETA ADHIKARI
2 ITA 247/DDN/2025 2020-21 [A] GEETA ADHIKARI
3 MA 1/DDN/2026 2014-15 [A] ARTI MISHRA
4 MA 11/DDN/2022 2010-11 [A] M/S. SMITH INTERNATIONAL INC.
5 MA 12/DDN/2022 2010-11 [A] SMITH INTERNATIONAL INC.
TN
ysslstant Registrag”
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF SMC BENCH FOR 09-MARCH-2026 (MONDAY)

BEFORE HON'BLE MAHAVIR SINGH, VICE PRESIDENT
AND HON'BLE MANISH AGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl

Appeal Number

Assmt. Year Assessee Name

Remarks

1 ITA 224/DDN/2025 2012-13 [A] JITENDER SINGH RAWAT

2 ITA 231/DDN/2025 2016-17 [A] M/S JAI MAA VAISHNAVI ENTERPRISES

3 ITA 2/DDN/2026 2017-18 [A] UPSRTC EMP SALARY PERSON CO-OP LONE SAMITI LIMITED
4 ITA 4/DDN/2026 2022 2023 | [A] PRAMOD KUMAR
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—_ INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF SMC BENCH FOR 10-MARCH-2026 (TUESDAY)

BEFORE HON'BLE MAHAVIR SINGH, VICE PRESIDENT
AND HON'BLE MANISH AGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

srl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 208/DDN/2025 2018-19 [A] PRAMOD KUMAR

2 ITA 15/DDN/2026 2019-20 [A] KULDEEP GUPTA

3 ITA 21/DDN/2026 2019-20 [A] SUDHA ASWAL

4 ITA 22/DDN/2026 2015-2016 | [A] VIVEK AGARWAL

5 ITA 26/DDN/2026 2022-23 [A] SOBAN SINGH

6 ITA 27/DDN/2026 2016-17 [A} B R MORDEM SCHOOL SAMITI

7 ITA 29/DDN/2026 2020-21 [A] RUPESH SINGH
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF SMC BENCH FOR 11-MARCH-2026 (WEDNESDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE MANISH AGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

Srl

Appeal Number Assmt, Year Assessee Name Remarks
i ITA 266/DDN/2025 2017-18 [A] MOHAMAD SALIM KHAN
2 ITA 276/DDN/2025 2017-2018 | [A] DARPAN SHARMA
3 ITA 31/DDN/2026 2014-2015 | [A] AKHILESH MISHRA
4 ITA 32/DDN/2026 2017-18 {A] SHRI SHRADHANAND BAL VANITAASHRAM SOEIETY
5 ITA 39/DDN/2026 2019-20 {A] SWATI SHARMA
6 ITA 43/DDN/2026 2015-16 [A] CHAWLA ASSOCIATES
Istant Registrar|
02-Mar-20.
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

CAUSE LIST OF SMC BENCH FOR 12-MARCH-2026 (THURSDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE MANISH AGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

srl Appeal Number Assmt. Year Assessee Name Remarks
1 ITA 187/DDN/2025 2020-21 [A] MEERA VARSHNEY

2 ITA 261/DDN/2025 2027-18 [A] MANMOHAN SINGH

3 ITA 263/DDN/2025 2020-21 [A] DEVESH KUMAR JOSHI

4 ITA 270/DDN/2025 2017-18 [A] SAROJ AGARWAL

5 ITA 273/DDN/2025 2016-17 [A] NAUGAON BAHUUDESIYA SAHKARI SAMITI LIMITED
6 ITA 284/DDN/2025 2021-22 [A] VISHWANATH PAPER & BOARDS PRIVATE LIMITED
7 ITA 44/DDN/2026 2016-17 [A] ABHISHEK BANTA

8 ITA 46/DDN/2026 2020-21 [A] ARJUN SINGH

9 ITA 47/DDN/2026 2020-21 [A] KALSI LAMPS

10 ITA 54/DDN/2026 2019-20 [A] PANKAJ SHARMA
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INCOME TAX APPELLATE TRIBUNAL, DEHRADUN

Sri

Appeal Number

CAUSE LIST OF SMC BENCH FOR 13-MARCH-2026 (FRIDAY)

BEFORE HON'BLE YOGESH KUMAR US, JUDICIAL MEMBER
AND HON'BLE MANISH AGARWAL, ACCOUNTANT MEMBER

IN COURT ROOM 1

Assmt. Year Assessee Name Remarks
1 MA 5/DDN/2025 2014-15 [A] SMT. ANJU GUPTA
2 MA 6/DDN/2025 2015-16 [A] ANJU GUPTA
3 MA 7/DDN/2025 2016-17 [Al ANJU GUPTA
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